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ORDER 

 We have heard the learned counsel for the parties.   

The learned counsel for the Commission will file the reply Written 

Submissions on or before 11.09.2013 after serving copy on the other side. 

Order is Reserved. 

  

 
 
   (V.J. Talwar)        (Justice M. Karpaga Vinayagam) 
Technical Member      Chairperson 
ts/ak 


